
NOTES OF THE REGISTRY 
	

ORDERS OF THE TRIBUNAL 

ur making him acting Director, 	(2iF\ by 

quashing Annexure A/i dated 25.6.95 has 

become i nf.r u st uou 

	

Foi:t he ieaons given 	hove 	t}ii. 

O.A. 	is dismissed as being infructuous. 
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